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CENTRAL ADMINISTRATIVE TRIBUNAL 

1 

CHANDIGARH BENCH 

I 

OA No. 060/00686/,2014 Date of decision- 06.04.2016 

CORAM: HON'BLE M
1
R. SANJEEV KAUSHIK, MEMBER {J) 

HON'BLE MR. UDAY KUMAR VARMA, MEMBER {A) 

1 

Dr. Anand Kumar Sharma, Assistant Professor, Govt. College of Art, 

Sector 10, Chandigarh.! 

... APPLICANT 

"v BY ADVOCATE : Sh. $.S. Pathania 

• 1. 

2. 

3. 

4. 

5. 

6. Dr. S.S. Da'hiya, Director State Council ·of Education and 
I 

Research Tra 1ining, Sector 32, Chandigarh & Acting Principal, 

Govt. College of Art, Sector 10, Chandigarh. 
' 

... RESPONDENTS 

BY ADVOCATE: Sh .. H.S. Sullar, counsel for respondent no. 2. 
Sh. Ashok Sharma, counsel for respondent no. 3. 

I 

Sh. B.B. Sharma, counsel for respondent no. 4. 
Sh. Rohit Seth, counsel for respondent no. 5. 
None for respondent no. 6. 
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OA No. 060/00686/2014 
(Dr. A.K. Sharmays. UOI & Ors.) 

iv\ 



• 

II 
I, 
' I 
'i 
I ., 

. !! 
•' 

., 

'i ORDER CORAL} 

2 

') ... 
HON'BLE MR. SANJEEV KAUSHIK. MEMBER (Jl:­

'1 :' 

1. Challenge in this O.A is to the order whereby the official 
d 

respondents ha~e given charge of acting Principal to respondent 
I 

no. 5. :1 
'I 

2. Sh. H.S. Sulla,.r, counsel for contesting respondent no. 2 
II 

I 
I 

submitted that li the present O.A has become in-fructuous as 
! 
1! 

respondent no. lp i.e. Manohar Lal, is no longer acting Principal 
·: 

with them. He ~l~o apprised this court that after completion of 

accuracy. 
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(UDAY KUMAR VARMA) 
MEMBE~j (A) 

'i 
l i 

Dated: 06.04.2016 :: 
'jk' 

•i 
·i 
' • 

been 

the factual 

(SANJEEV KAUSHIK) 
MEMBER (l) 

OA No .. 060/00686/2014 
(Dr. A.K. Sharma Vs. UOl & Ors.) 


